H
| TEM NO. 205 COURT NO. 11 SECTION | X

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).10899/2005

(From the judgenent and order dated 16/02/2005 in SCA No. 16599/2003 of The

H GH COURT OF GUJARAT AT AHVEDABAD)

DEVI SI NGH MEENA Petitioner(s)

VERSUS

UNION OF | NDI A Respondent ( s)

(Wth office report )

(for final disposal)

Date: 15/02/2007 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE TARUN CHATTERJEE
HON BLE MR JUSTI CE DALVEER BHANDARI
For Petitioner(s) M. Pranmod B. Agarwal a, Adv.

Ms. Praveena Gaut am Adv.

For Respondent (s)

M. B. Krishna Prasad, Adv.



UPON hearing counsel the Court made the follow ng

ORDER

Not t oday.

(Ganga Thakur)

PS to Registrar

(Khushi Ram)

Court Master



